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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A. No. 622 of 2024

IN THE MATTER OF:

Varun Gulati ...Applicant
Versus

State of Haryana & Ors. ...Respondents

OBJECTIONS TO THE REPORT OF THE JOINT COMMITTEE ON
BEHALF OF RESPONDENT NO. 46, M/S RAM KISHAN & CO.

MOST RESPECTFULLY SHOWETH:

1. That the present objections are being filed on behalf of M/s Ram
Kishan & Co., Respondent No. 46, in compliance with the order dated
27.02.2025 passed by this Hon’ble Tribunal wherein the newly
impleaded respondents were directed to file their objections to the
Joint Committee Report dated 03.01.2025. As per the order dated
08.01.2025, the Answering Respondent has been impleaded as
Respondent No. 43 along with other industries based on the Joint

Committee Report.

2. That at the outset, it is submitted that the observations recorded in the
Joint Committee Report do not fully reflect the compliance status of
the answering respondent, and certain findings therein are based on
erroneous assumptions, miscalculations, and an outdated compliance

assessment.
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That the answering respondent has undertaken substantial
investments in advanced environmental control measures to ensure
strict adherence to all applicable environmental norms. The
answering respondent denies any deliberate non-compliance and
submits that the alleged deficiencies, if any, were either technical in
nature or have already been rectified through corrective measures

undertaken post-inspection.

OBJECTIONS TO THE JOINT COMMITTEE REPORT

That the answering respondent submits that an inspection was
conducted in August 2024, and certain observations were recorded
regarding the operation of its Primary Effluent Treatment Plant
(PETP). The Answering Respondent further submits that a Show
Cause Notice (SCN) dated 02.01.2025, was issued by the Haryana
State Pollution Control Board (HSPCB). The inspection report and
the SCN alleges non-compliance regarding logbook maintenance,
PETP operation, energy meter installation, water consumption

discrepancies, and compliance status.

That it is submitted that all of the above issues were raised in the Show
Cause Notice issued by HSPCB, to which the answering respondent
submitted a detailed and reasoned response. The answering
respondent duly clarified its position and provided documentary
evidence of its compliance to HSPCB. Therefore, the continued
reliance on these findings is unjustified and does not accurately reflect
the present compliance status of the unit. A Copy of the HSPCB Show
Cause Notice and the latest response to the HSPCB Show Cause
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Notice along with all the relevant annexures is annexed herewith and

marked as ANNEXURE R-1.

That the answering respondent categorically denies the allegation
related to improper maintenance of logbooks for freshwater
consumption. The answering respondent has been diligently
maintaining a proper daily logbook for freshwater abstraction and
consumption, in accordance with HSPCB guidelines. The compiled
logbooks from May to December 2024 confirm that all entries are

accurate and in compliance with prescribed standards.

That the specific freshwater consumption in the unit ranges between
50-70 KLD, which is well within industrial norms. Furthermore, the
unit strictly follows the CPCB’s Charter for Water Recycling &
Pollution Prevention in Textile Industries, ensuring optimal water

conservation and reuse.

That the answering respondent refutes the observation that a high
reduction in BOD, COD, and TDS levels at the PETP outlet suggests
dilution with freshwater. The reduction in pollution parameters is a
direct result of the high-efficiency treatment process implemented in
our Effluent Treatment Plant (ETP). The unit has installed state-of-
the-art wastewater treatment technology to ensure compliance with
environmental norms. No arrangement for dilution with freshwater
exists in the unit, as confirmed by prior regulatory inspections. The
compiled effluent treatment records for the last eight months

substantiate that no unauthorized dilution has been carried out.

That the allegation regarding low effluent generation and discharge

records is incorrect. The answering respondent maintains accurate and
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regularly updated records of effluent generation and discharge, as
required by HSPCB norms. The records for the period from May to
December 2024 confirm compliance with prescribed discharge limits.
Any discrepancy in figures, if any, may have arisen due to minor
variations in measurement or recording methodologies. However, the
overall compliance with effluent discharge norms remains intact and

verifiable through third-party assessments.

That the answering respondent acknowledges HSPCB'’s
recommendation regarding alum dosage adjustments and sulfide level
management. The ETP operations are continuously monitored, and
the dosing of chemicals, including alum, has been optimized to ensure
compliance with prescribed standards. Regular adjustments are made
based on real-time monitoring, ensuring that all effluent discharge

parameters remain within permissible limits.

That the answering respondent ensures proper maintenance of flow
meter readings and fuel consumption logs as per HSPCB directives.
The flow meters installed at the PETP inlet and outlet remain fully
functional, and the recorded data from May to December 2024

confirms compliance with regulatory requirements.

That the answering respondent submits that, as per CPCB and HSPCB
directives, OCEMS is not mandatory for PETP outlets in standalone
units like that of the answering respondent. The requirement applies
primarily to CETP-linked units. The unit of the answering respondent
has consistently complied with manual monitoring standards, which

remain in accordance with existing regulatory guidelines.



4.10.

4.11.

4.12.

4.13.

1799 :

That any adverse order based on the findings of the Joint Committee
Report would have severe financial implications and cause significant
operational disruptions to the answering respondent. The unit
employs a large workforce, and any disruption in operations would
negatively impact the livelihoods of numerous employees and their

families.

That in view of the above, the answering respondent prays that the
findings in the Inspection Report be reconsidered, as they are based
on mere assumptions rather than conclusive evidence of dilution. The
answering respondent submits that corrective measures are already in
place, ensuring ongoing compliance with all applicable
environmental laws. Further, given that the CETP’s inefficiencies
contribute significantly to the overall compliance status, the
answering respondent cannot be unfairly categorized as non-
complying without a thorough and individualized assessment of its

operational processes.

That in light of the foregoing submissions, the answering respondent
categorically denies any allegations of non-compliance and submits
that the findings of the Joint Committee Report and the subsequent
classification of the answering respondent as non-complying are
based on assumptions rather than conclusive evidence. The answering
respondent has consistently adhered to prescribed environmental
norms, holds valid statutory permissions, and has taken proactive

measures to ensure compliance.

That in view of the discrepancies in the findings and the absence of a

direct causal link between the answering respondent’s operations and
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the alleged environmental violations, it 1s most respectfully prayed
that the answering respondent be provided with an opportunity to
cooperate with the authorities and implement any further

recommendations, if necessary.

4.14. That the answering respondent remains committed to environmental
sustainability, regulatory compliance, and responsible industrial
operations and prays for a just and fair assessment of its compliance

status.

5. The answering respondent further reserves its right to file additional
pleadings or affidavits, if necessary, in response to any subsequent

developments in the present proceedings.
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A. No, 622 of 2024

IN THE MATTER OF:

Varun Gulati ...Applicant Versus
State of Haryana & Ors. ...Respondents AEFIDAVIT

|, Deepak Goel S/o Sh. Kailash chand goel .aged about _41R/o
Presentdy ot Seuped
G-73 phase -1 Ashok Vihar Delhi-52, do hereby solemnly affirm and

stat as under:

1. That | am the authorized signatory of Respondent No.45, M/s
Ramkishan & Co , having its office at plot no-499 phase -2 Barhi
industrial Area district sonipat Haryana , in the aforesaid Original
Application, | am aware of the facts and circu rmesaof the case
in my official capacity as stated ab
this affidavit.

2. That the accompanying reply has beehd raﬁer@b)eéunsel
under my instructions, and | say th\t*slﬂa( ents and

submissions made in the said reply are true and correct to best of



1802

my knowledge based upon the records and my belief. | pray that
the said reply to be treated as part and
parcel of this Affidavit and the same is not being reproduced for the

sake of brevity.

3. | say that the documents / annexure produced along with the

reply are true copies of its originals.

Ve

DEPONENT

VERIFICATION: YO Y5
7%/ P N

Verified that the contents:of g;% ve affidavit are true and correct

to the best of my knowledge, belief and nothing material information

has been concealed therefrc‘)m.r No part of it is false.

— Lo * -
e -
g PO

Verified at GANNAUR on this 28th February day of, 2025.

DEPONENT

\ ————
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HARYANA STATE POLLUTION CONTROL BOARD /-

' i}
A", l.IFE Plot No. 1, Sector-15, Part-11, Sonipat ,./_.’f‘,..... %
0,/ Ph. - 0130-2236119, E-mail 1D: - hspcbrosr@gmail.com P ——
.-\.(./ & i “"::';{;lf
No HSPCBISR2025/ o86 SS Dated of [ 1 /035

To
M/ Ram Kishan & Co |
Plot no 499, HSIIDC, Phase-ll, Barhi,
District Gannaur, Sonipat, Haryana

Sub:  Show Cause Notice for Closure under section 33-A of Water Act, 1974, prosecution action
under section 43/44 of Water Act, 1974, revocation of consent ul/s 27 of the Water
(Prevention & Control of Pollution) Act, 1974 & u/s 21 (4) of the Air (Prevention and
Control of Pollution) Act, 1981 and imposing environmental compensation as per order
dated 22.12.2021.

Whereas, the unit was inspected on 12.08.2024 by the Joint Team of CPCB and HSPCE in
“ference 1o OA No 622/2024 titled as Varun Gulati Vs State of Haryana & Ors. pending before Hob tle
NGT, New Delhi and the unit is involved in process of Dyeing, Printing, Finishing, Garment washing
having CTO valid upto 30.09.2029.

WWnereas, during inspeciion following doficiencies have been ohserved which need tc be

complied as per condition of CTO granted fo the said unit:-

1. Specific fresh water consumption is too lower against std. for specific quality (60-70 KL/MT)
indicating that fresh water consumption logbook is not properly/correctly maintained.

2. Effluent characteristics: as per analysis report is as below: -

Parameter | PETPinlet | PETP outlet | Prescribed ‘Compliancew.r.t norms

| discharge
. norms '»
—pH | 64 | 15 G090 | High reduction in pollution
_ R e i parameters indicating dilution
80D (ma/l) W | 243 (67.4%) 500 ‘ with freshwater in PETP at
FEeE T T % RS9 | a0 | different stages

. Note: In existing treatment,
§ | 160(326%) | 1500 | BOD reduction of 45 - 50%,
i ! =yl | COD reduction of 50 - 60% &
TDS (mg/l) 4284 1160 (72.9%) | 2100 E—— 25%\
\ | may be achieved

‘o
(oS}

" TSS (mall)
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3. Similarly, effluent generation/discharge are also very low. indicating poor record keeping cf 9Z
effluent generanon!disc!mrge

Recommendation of the Team:.

1 Adjustments in alum dosage and other operational parameters may be necessary to manage
sulfide levels effectively

2. Unit should properly maintain logbook for outlet flow meter re adings and fuel consumption

3. Unit shall install OCEMS at pETP nutlet and

Provide cornectivity (o the CRUBISPCB server.

Therefore, you are hereby directed to show cause & explain within 15 days as to why closure
action may not be taken against your unit u/s 33-A Water (Prevention and Control of Pollution) Act,
1974, prosecution action under section 43/44 of Water (Prevention and Control of Pollution) Act 1974
and revocation of consent u/s 27 of the Water (Prevention & Control of Pollution ) Act, 1974 & uls 21 (4,
of the Air (Prevention and Control of Pollution) Act, 1981 besides initiation of legal action under the Acts
for non-compliance of the relevant provisions of Environmental Acts/Rules/Laws

In case you fail to reply/comply with the deficiencies mentioned above within above mentioned

stipulated time period, it will be presumed that you have nothing to say in this regard and accest the

status as mentioned above, which will warrant closure action against your unit under relevant /cis

Rules hesides initiation of iegal action uiider ihe reievant Acts/Rules without giving any further notice.

Whereas, for the above said violations you are liable to pay the Environmental Compensation in

terms of the directions of Board issued letter no. HSPCB/PLG/2021/2343-2350 dated 22.12.2021 as
assessed by the Board as per methodology defined therein.

/ "

(S~
Regional Officer
Sonepat Region.

e

Endst. No. HSPCB/SR/2025/ Dated:

A copy of the above is forwarded to the Chaiman, HSPCB, Panchkula for information. please

{SLLS= AR

Regional Officer,
Sonepat Region.
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RAM KISHAN N CO
PLOT NO 499 PHASE -2 BARHI IND AREA BARHI SONIPAT (HR)
MAIL 1D DEEPAKK 1084@GMAIL.COM

8860120119

W

To,

Regional Officer

Haryana State Pollution Control Board,

Sonipat Region, Sonipat.
Subject: Reply and compliance of Show Cause Notice dat
33-A of Water (Prevention and Control of Pollution) Act, 1974, pros
of Water Act, revocation of consent u/s 27 of the Water Act & u/s 21

imposing of environmental compensation-Reg

ed 4-02-2025 for closure under section
ecution under section 43/44
(4) of the Air Act, 1981 and

Dear Sir,

our office letter no

Kindly refer to the above said show cause notice issued vide y
/2025 on the subject cited above.

HSPCB/SR/2025/2655.. dt 2/01/2025. and received on 17/01

This is in reference to the aforementioned notice issued vide letter under reference, alleging
non-compliance concerning lower specific freshwater consumption, inefficiency of PETP,
dilution of freshwater in the PETP and installation of OCEMS during the joint inspection

conducted by the officials of CPCB and HSPCB on 12-08-2024.

In response to your above referred show cause notice, we would like to submit the following
point-wise reply and compliance along with facts, for your kind consideration:

1. Specific Freshwater Consumption:

e Our unit is engaged in the process of dyeing, printing and washing of COTTON CLOTH
FABRICS_, where freshwater is utilized both for processing and domestic purposes.

e We are maintaining a daily proper and correct logbook for freshwater consumption,

copy of which for the period May to December, 2024 is enclosed herewith for reference

as Annex-1. The specific freshwater consumption in our unit ranges between _50___to

___70KLD__.

As per the copy of logbook provided to the inspection team for water consumption and

production data, the average water consumption in our case comes to be _1417.33_

KL/MT and _1216.2_KL/MT of production for the period May to July,2024 and August to

December, 2024 respectively.

e Our current freshwater consumption aligns with the limits specified in the Charter for
Water Recycling & Pollution Prevention in Textile Industries, issued by CPCB in 2022 and
subsequently circulated by HSPCB through directions under Section 33-A of the Water
Act (copy attached as Annex-2).

13
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e Itis important to highlight that the specific freshwater consumption standards referred
by the inspection team (60-70 kL/MT) for our process is not accurate in view of less

water requirement as mentioned above.
o We hereby reaffirm that our unit adheres to the specified freshwater consumption limits

and is in compliance with the regulatory directives.

2. High Reduction in pollution parameters, Inlet BOD too much lower and dilution in the PETP
with fresh water

e Reduction in pollution parameters is not abnormal in our case which is in accordance
with the effluent treatment process and facilities provided at site and the results are
achievable in the PETP without doing any dilution with fresh water as apprehended in
the notice. we have provided the ETP of adequate capacity to achieve the results well

below the parameters prescribed for inlet to CETP.

i

|

e Similar results have been achieved in the past as well as after the sampling done by the
joint team on 7.8.24 based upon which we have also been granted the CTO by HSPCB,
copy of some of such reports are attached herewith for reference as annexure-. 3

e There is no arrangement, exist in our unit for dilution of effluent with fresh water which
is clear from the fact that the joint team did not find any such arrangement at site

in practical.

e The data has been compiled for last 8 months and compiled sheet for the same is also
enclosed herewith as annexure-_4___ which also clearly indicates that no dilution is
being done.

e Thus, no dilution of effluent is done as alleged in the notice since there is no necessity
and requirement of the same as we have to achieve very relaxed standards prescribed

for CETP inlet which are very easily achievable by our ETP itself.

2. Low effluent generation

3. We are maintaining the record / logbooks regularly and properly for fresh water
abstraction and PETP operation on regular basis, copy of the said record is enclosed
herewith for reference as annexure-1. The above log book shows the actual figures for

effluent generation and discharged. The discrepancy might have occurred due to the
miscalculation of the figures.

B. Reply/ compliance of recommendations

1. The dosing of chemicals including for alum in the ETP, has been optimised and
operational parameters are adjusted from time to time so as to maintain and achieve the
required parameter standards including sulphide levels. Copy of some of analyses reports of
our treated effluent, showing all the parameters including sulphide with in prescribed
standards, are enclosed herewith for reference as anneure-_3_.

2. We are already maintaining the record / logbooks regularly and properly for fresh water
abstraction, PETP operation, outflow meter readings and fuel consumption on regular basis,
copy of the said record is enclosed herewith for reference as annexure-1

3. We are not required to install the OCEMS at PETP outlet as per the direction and protocol
of CPCB and HSPCB.
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ated facts and detalls clearly reveal that we are not defying any norms of dilution

er in PETP, achieving the standards by operating PETP effectively, maintaining the

ks and obtaining of all required clearances from the concerned authorities and
ed from time to time.

1l above S
offreshwat
roper logboo

thus fully complying with your directions and all prescribed norms fssu
ps per details submitted above, you will appreciate that our unit has implemented the
neasures of cleaner technology and waste minimization practices as mentioned In “Charter
dustries” Issued by CPCB and also

for Water Recycling & Pollution Prevention in Textile In
complying with all directions of Board.
We request you to please not initiate any action against our unit
said show cause notice and request to kindly revoke and withdra
allowing us to continue our operations in alignment with the government

facilitating business operations.

as proposed in the above

w the show cause notice
s vision of

ntal regulations and assure

We reaffirm our commitment to adhering to environme
compliance with all applicable norms.
We hope the above submission is in or to your favour able conside

der and look forward ration.

Thanking You,
Yours Faithfully,

( Authorized signatory)
For M/s Ram Kishan & Company.

Dated:

For RAM KISHANN %60,
Partner

iy

15
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RAM KISHAN N CO

PLOT NO 499 PHASE- 2 BARHI SONIPAT HR

8860120119

ANNEXURE--1
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CHARTER FOR WATER l{ﬂ(g{%gﬁ & POLLUTION PREVENTIONIN 26

>
Lecs TEXTILE INDUSTRIES AND MODEL ACTION PLAN
- B CURRENT STATUSOF F TP & COMMITMENT AS PER M _
S, No, . Effuent Treatment Plant T Present Status We have installed Thermar make ETF (model 1.
! Yes 18) having capacity to treat 330 klid (ETP scheme
| | attached)
[ ] 'I‘rrhm_lnrm_Irc:llmcnl (Mandatory) Yes [
I v Sereening lal Filrer |
: | v Onl and grease removal | Yes
‘ v__Equalization tank \ Yes
w | Pnman Treatment: (Mandatory) [ Yes
| AL —— =
Tv  Chemical dosing and Flocculation h l Yes T
‘ v Primary clarifier-settling sedimentation and segregation Yes
v pH correction, Yos
s T Seeondan Treatment (Mandaton ) o NA {ur outlet connected with CT TP (Copy of Bill Anpa
| v Hml@lcal treatment and activated slud'gr‘"_ - Not 'r'cqi'n_rcd final [rscharge of trade effluent our unit 15 connerie
v Secondary clantier, Not required  [with CE TP installed by HSIIDC and therefors we are
| requirced to install primary ETP only 1o meet mlet 1o
e CETP Standards prescribed by HSPCB
d) Tertiary treatment(Mandatory) NA -Do-
[ v Treated cffluent collection tank/Ozonation Final Discharge of trade effluent our umit s connecied
[ ¥ Pressure Sand Filter fwith CETP installed by HSHDC and therefore we ar:
| v Acnvated Carbon Filter frequired to install pmary ETP only to meet imlet 1o
| v Bag Filter [CETP Standards prescribed by HSPCRB
Add any other system If avaulable
! £ B - o o
| & Sludge handling (Mandatory)
‘ v Sludge collection tank Yes o
¥ Concentrating Sludge Yes
| ¥ Sludge press Yes
' v Sludge decanter No
¥ Sludge dryer No 3 =2
¥ Disposal of sludge (as per consent) Yes -The dried ETP sludge is sent to CSTDF through the
authorized operator of the facility 1¢ GEPIL and 1ised
[ il is sold to authornized recyelers under agreement
i e e e - | Latest manifest copy attached)
! N Water reeyeling (Optional) No
‘ v Ulra-Filtration
¥ Nano Filtration
¥ Reverse Osmosis
i ¥ Multi Effect Evaporator

Xy
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CHARTER FOR WATER l:l
TEXTILE INDUSI

e

L

Operation and Maintenance of ETP and Water cycling system

t&z ;L(i & POLLUTION PREVENTIONIN 27

RIES AND MODEL ACTION PLAN

—r T Reguiar Activity and Preventive Mamntenance —— e e
< , F N Tl Vo [ & Vey | Ve |
processUint Yeo/ r Ye ¥ C Yew |
R i Dally I No Weekly No Woniey No 1 _“d{ .. N |
)-:‘,m-n cum il | Removal of oil Ves K leanmg and remove waste | Yes | Greasing Twice in @ es | peplacement of non- Yes
and Crease Trap dhimming . month | effective paﬂ:_ .
‘heck Mloat Vo Blow air at all Corners Yes | Check working  of | Yes | Replacement of Non- Yes
| qualization s ! :j“:-m W ' and mix well  from submersible pumps by effeccive  parts  of
Tank | material Anc remove ‘ Bottoms ll faking out | pumps and prpe bnes
J I e — - - -_— - v!—— r — — i
| Tremabihity study ] Yes . Yes {es : Yes
. adjust chemrcal | Calibration of dosing Stirrer and gear hox eplacement of non-
[ locculation Confimm | | pumps. Cleanng of | | checkin effective parts
Tank dosages i chemical tanks | '
| pump working ») N— — P (- —t L— .
- Check overflow | Yes Yes | | Yes Vet
= waterclarity checkslud | (:hcck and  Clear Full cleaning of
; Priman | gethickness _ RPMof rotatingsystem. Chock-ups of Valve Yalves and pipe lines
Clanfict | whiletransferringtoslud and Pipe lines
ge . ,
| tank ) o o N BMSS ™0 e T T T
pont  Note - After pnman wreatment. final out let of our unit is connected with C TP and meeting with the INLET parameters of CETP as prescribed by the HSPO R
$1022 Hence we are nol required o install the secondary and Tertiary treatment components as mentioned below at point no 51022
| | atest analyses report of our ETP outlet attached
2 Infet parameters of CETP enclosed as per notification issued by HSPCB
| 3 Copy of Online Monitoring Report for CETP showing parameter with in prescribed limit e
T G NA NA [ NA | Clean settled sludge  NA
| Check Remove i atbottomandcleantheta
3 AcrationTank DO.pH.Smell MLSS calculatednumbers  of CleaningofHeaders ' nksdurmgyearly
e ’ diffusers andclean maintenance
——
Bioners NA NA | CheckvibrationsofBlo NA WA
Diffused | Oillevelcheck,Checks . : Oilreplacement
LA | Filtercleaning wWers,
Acration | mell
S Current
_JA_}-swm | | ldmwn |
NA NA | CheckDewatermgsyste NA NA
Sludgecollec Sludge volume s goouik manddomaintenance
7 tion/Holding tankandcheckimpactof ﬂ"ﬂ:‘fﬁgﬁfsa"dmpﬂ' work Overhauling
I: tank | chemicalonit ' P likechangeclothofpress
I _.Elatcsmm'cmcnts‘clc, |
™ S NA | Compare reports NA | Airblowatcomersoftan | NA ' NA
L ;iurcDusmgS) PHMLSS, ofaerationta ks.Check Bacteria ! Tankscleaning
_ nkforMLSS activityandgrowth
| andMLVSS B |l |
| » a8 » ,
Pressure  Sand | Back wash with air L Overflow “?l‘h : hA - ; NA Replace/top- b
u Filter blow withchemica Checkvolumeofsand % soedid
Idosetoclean
sand. —_
| NA | Overflowwashwithchemi | NA NA NA
o ‘ ActivatedCa Back wash with air caldosetoclcansand. Checkvolumeandlodin Replace / top-up
| rhonfilter blow evalue of media media
i 1Tﬂ BagFilters ChangeBag filters, NA Checkleakagefrom™O NA | Assemblyto check. NA et —

FE%
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| RegilmActivit
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No
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CHARTER FOR WATER RECYCLING & POLLUTION PREVENTION IN
TEXTILE INDUSTRIES AND MODEL ACTION PLAN

Yoy

st I — =
. ‘ I _Ni_o { Yearly
Checkandeomparequal | 1
tyofreplacement

e bag w0 |
understand any [ Filters agansi original
abnormal situation | | ones 1
T Permente and rerceted | NA ‘ NA Double CIP lor better | NA iy
cMuent quality check clepning  Check  the
Check danly reports for : 3 chemical consumption Open membrane  andg
| 'Favstem nr (I ferennal Clean plp(t"hlm st wsed for CIP duning check  module  ine
; Pressured Follow CIP - andfollowflushi month and compare from each raw)
(Chemicalmprocesssys | REsm againstpreviousfewma |
tem S I ks | :
D ROeSwstem pH Uperating | NA NA | Cheek run and  rest NA NA
“Rodsem | p).:“un-,ndquall:i\ of 8 ; lime of membrane |
] | Ok a ¢ject omparcreportsolcurrent “heck dosing volume | - )
| cMuent, Efficiency of weehagainstpreviouswee Erh“ cw. gp and pien,; picmbeios. om)
| membrane for the day ks Anyabnormalitytobest leakages if any. Check Fr’::kucmtc fone
ROISystem | gﬂ‘ nctwt:;i: l“lushlng,r udied. chemical consumption
' :IT'N: L and stock of chemicals
e used in CIP [
| Check Specific | NA NA NA NA
mn;l-mofm étll:cn; . Cleaning of (ubes by
Evaporator ' / Cleaning and Flushing scrubber and  High
Evaporator Calendric. Check ofwaterandchemicalsifne Pressure pumps  jet
i steam pressure, oed pumps '
- Vacuum and
| lemperature in
CIGAR, Check any
| | chock-ups intubes. | - 1l = -
5 CnwstallizerandPu. Temperature of’ NA i NA | o and Flushin Overhauling o
i sher vessel, Qualityofervstal Vacuum, | Clening & §
s 3
o Maintenance as per  NA
8 ATFD Steampressure NA Cleaning and flushing. A supplicrs -
3 Inletandoutletiempofiv | NA | Circulation and cooling | NA | ., . NA | Cleaning by Pressure | NA
19 . CoolmgTowers | fan Cleaning jets |
T Yes Yes | Check quality of | Yes
. " ) water/effluent  from
20 .[ Tanks Levels, pH Lcakage from tank top and bottom of each
tank :
| Electrical Panel Yes S.::,] ehg .C'c(;:nncclmm;. Yes Normal clectric Yes Yes
id| ] boards and | Loose connections, boarﬁsﬁ'oml’nsi e poae checking  as  per " | Overhauling :
| Motors schedule, |
Compareoncewithoutst i
. el NA | Followguidelinesasperm | NA | Calibration NA | delabfortestreportsand | NA
2+ LabEquipment’s | Asper manual anual. of compare |
equipment process, and
= deviationinreports B
| Comparereportsofimon
’ thandeompareagainst
Chech equipment previous A -
3 Reports Check daily log sheet Yes | working sheet, Yes | months ForEfflueniqua | Yes | ™ F mé‘: : o
lity, Volume, Costand g
I disposalofsludge, i
: Chemicalconsumption |
T , 3 Yes (Once Provide training for Yes '
24| Training , gmo" working. OF | in Continual
| | - Month) improvements S
- i —— ; Submit apphication if
54 Submissions of Yes (Iilh:fk a;:tu&tl ‘agallnlsl Yes | any mgc in | Yes
| legal documents )g‘ ;’: b L cquipment’s, systen. |
| | Opeiste ] Procelyre L

ok
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RareMi m,“;“hM\-nFﬂ‘sMoMbunwr( harterdocumentBest Manageme
nt Practices tﬂ“l"\ e : "
cess | U Iuamh"_ﬂ path for hanch wise apphoation of ¥ Conotave 199
b % n,__ chemeals
| pee gh sacthion

wil warer & hermical

h o Stemier N ARYE | VA

Alne

o witer with com grared 1 pid
| i energy ased m drymg

1) Toreyk civling water on sanforse fimish | ® ROPs of watet ving(! lsed m conling

1ise equipment’s with low MiR o Cansave | ™% o 207 of witer by itfle m
& process

Can save R0%, of water
L _tm\n\c "‘aru m‘. if water

Can save WP of ymcr

€ an save 15% of water

tn reduce

| LR Ru: e chiller phnl waler i
Aute control of humndaﬁcnum room i
Auto evel tevel control in processmng m g machines

" Tee nazzie with stop motion at the end of pipe during
JL AMINE

| 1Tnfuwr for water 1! utho mlml:ts

T o Canave SPaofwmer

Best Management Practices- Action plan to reduce consumption of NPO .

firg maned
5

§

T ACTION PLAN & [daty {Awg [Sept Nov |Dec |Jan [Feb |Mar
COMMITMENT 2022 {1021 2022 2022 {2072 |23 |2003 (2023

Apr
1013

CHARTER FOR wATERRBZ NG & ot 11 TioN PREVENTION n 29
TEXTILE INDUSTRIES AND MODEL ACTION PLAN

Wi m equipTent ¢

| fauln valves,

»  Sodh and  redwed |
damcter of water pipe
lme  Lisg  pressuned
waters pra dunng | [ | |
cleaning ol ‘ | | |

= S

[ "AT Reduction in W ater Consumption
b Fiong leakages, repar ] T |
| I HEE
i | | |

equipment's | Lise
Nogzle anend )

' While cleamng, one
‘ can apply knob 1o

comtrol waler
| volume(On/ O Knob
-

T

#  Reduce MLR 1n batch

wise process |

»  Reduce over  flow |
| washing  steps  and
selects man wash
Svsiem

In case of continuous

i
Ir T
| »  Lise counter curremt | | 1
‘ wash  syslem l

I Washing ranges

=

‘r imernal recychng of
process  water i
selected process. Back

wash water of softener

| plant can be use diaper
| parathion  of ETP
| . Cleaning,

Tailet

flushes e1c

»  Turn off running taps |
and hoses (especially |
w totlet sand also at
cleamng  area  of
peoduction

section)

when machines are not

|
|
1} Turn off water valves
| Running |

T
r  Reduce the number of B [ T | . #
processing steps | | i 1




e 1824 30
=t CHARTER FOR WATER RECYCLING & POLLUTION PREVENTION

- TEXTILE INDUSTRIES AND MODEL ACTION pfAN

: My Aq !rpl ooz [Ney Dee? [an2 |Febd [Mar A M oo e _
ONTIAN & 001 (2022 2012 022 (2022 |1 owd  |ony 4 [ oA P“’ I’;;r [ﬁn (g [0en |
404 A 0 ] W1 {3093 1025|102 . | Now
L 3 |13 o e 23 K

[ 1
(\:’“\“_l \“h"
L5, Optimire PRRESS |
water by several I . | | |
Trials . 3 '
v Recyele  cooling ' ’
walet
¥ Reuse procuss
watet i selected
processing steps | ) NS —
T prang water eMlicient
provess and cquipment_ | - - -

w Reducing Chemical Consumptio f |

Reatpe yptimization . ' ] I [ T
Control of dosing ) I
chemicals
| Prescreen chemical . |
sand raw  matenals

(study MSDS) |
" Chemical substitution _ [
[ | thy less toxic one)

T Comrect storage  and _ [ | [ ‘
handling — (Gienerally [

chenmcal  has  storage |
. mstruction — sand by ' f '
| rollowing storage '
| conditions, onc can
reduce possibility of

| | Degradation non storage
[T Chemical recovery and
reuse i
Process changes i
| Improve schedule n g
i ol dyeing machine sand !
! | reduce cleaning of |
| Equipment ; !

C‘MEEWCommpﬂon(FuﬂandPomr} SEae S SR R : it J |
> Good [
housekeeping.
»  Maintenances of
Pressure Reducing
Valves, Steam traps.
| Escape of energy by
Exhaust control of Hot
cguipment’s | [
Aulo temperature .
vontrol devices | i
Boiler blow-down by
linked by TDS ]

; flednmg toxicity of the efMuent by adopting correct ch_emicais and process parameters ‘
Prescreening  chemicals |

2 | | using the Material |
| Safety Data Sheets (o , : - | '

ensure that chemicals

Are not loxic |
t in  stall  incoming |
|

D

chemncals for purity and [ | [
also COD level. Give ;
preference to low COD ! |
chemical for [
consumption Eg | ] ' |

R S R

Formic acid has COD

level of 30% against |
| Aceuc acid more over’ I ] I

| its consumption is 30% [ | | '
L less against  Acelic [ [

§ [ = | D

' e ——
-
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: (HAR“l‘{;)(()ﬁl\v\l“:l:l[;l{l:%ng15\l(l & POLLUTION PREVENTION IN 31
ﬂn ’ " Ji S AND MODEL ACTION PLAN

P [Sept T06 Thov (D [on [Feb [War [Ape [Vay [sume |
AcToN ?(‘:'-“Mlt won ]iﬂu m w011 1031 |d081 |16 [1038 (2023 ”'1'1 m;,’l ;;; F:Z,T

& e -
A (st [0 TN Ty
w3 lm; (s s
Nl e ? : : .
“f;\-‘..-i.ur"ﬂ“‘“ ) 4 1 | ! | |. I ! S S |
| | ' A b A

4

an help | l
| | - .
| N

|

peductt
oad |
[ m' rl.“\'l'd
Imr;mws can  reduce '|
chemical wastage and

e costipollution load
-.chcmlal spillage can

he reduced  through |
ymproved work |

|
\ ! .
| practices) ] __’_I___ i B (O I = (- == S [ B (| |
| -

e — . =1
" There diction of toxicity !

s a suitable approach to .
| cleaner ‘0"' |
| Especially. in the textile
| industry.  compounds
; | that
| | contribute 10 a quantic
Clovicity  of  textile
efMuent include  salt
metals. surfactants. ‘
toxic organic chemicals,
[ | biocides and tonic | |

| | anions [ _ § =

l| 1 Some methods of i :
reducing the use of |
|L Toxic compounds are 1o: i —— L
" Reduce metal content
| through  care  full

prescreening of

chemicals and dyes for

| metal content and using | '
alter natives where ever | |
‘ B Pmslbl‘ L. | —"——!_.
Selection of inert tanks | |
for storage of hazardous |
| chemicals)
Reduce the amount of
| salt i the effuent by
| | Vanous techniques like
Equipment's required for internal lab of ETP -
Necessary requirement Present status working Planned date to repair / z |
fktramchiy - (No. of pes) - available or Not purchase | Frequency of Testing '
pH Meter = 1 Available Working - i . ’
pH Pen 3 1 Available Working Will Purchase in & Month Once in a shift of 8 Hours
TSS Meter 1 Available Working * Once in a Shift of 8 Hours :
"_'__-H__P_Tpg Meter 1 Available Working - Once ina Shift of 8 Hours
| DO Meter 1 Not Applicable for in Our ; Once in a shift of 8 Hours ]
N Case _.]
""BOD testing kits with We have engaged NABL = _
| Incubator T approved Lab to test BOD / Once in a week
COD on Monthly Basis.
COD testing kits with , We have engaged NABL : - =
| gigeser Iset approved Lab io test BOD/ Once 1n a day
) | _CODeon Monthly Basis. |
Oven I Not Applicable for in Our P —
t ~ Case
Digital weighing Balance Not Applicable for in Our -
| with 0.1mg accuracy and | leach (Case "
| 10gms accuracy "
‘ N mentioned infest | Available Working :
procedure e
F@_m_irgi reagents R NA e ; —r
[ '(l'::'::abilfl_ludv N .., 2 x e I ﬁn—":n_.._.--a shift of 3__._H?'u_’: :
MISS = —— ﬁ L. _ =F [ Onccinabay ]
NA ) - Oncemabay |
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CHARTER FOR WATH RIISZZNH & POLLITTION PREVENTION IN 33

cPen TEXTILE INDUSTRIES AND MODEL ACTION PLAN
Review-Water ehving technigques in the textile process homve Work
practices and engineering control

v Flow control an tvchers

¢ Plow control on conling watet (ee IR

v Corinter crrrent washing

v Nigh extracnions (qieeTer

v Recyele and rense

v Detection and repair of feaks
v Detection and repatl of defective oifed sand watef coolers

ninated/first quality water
Replacing over flow washes by captive washing
Reusing wash water by counter current flow washing
Reuse of wash water for cleaning purposes

v Back gray blanket washing

¢ Screen and squeegee cleaning

v Color shop cleanup

v Lquipment and facility cleaning

it AECeary)

Reusing untontan

vyYVvYyYY

Atypical preparation department may al sare use wash water as follows: ”
v Reuses curliness for desifing. This is will savewaterbydlivke of the fabric
/  Reusc mercerized wash water for scouring and wherever possible. This will save the us:d of m:&:ﬁ;
ive dye fixation process. One should ensure the adjustment 0% ¢

in scouring, bleaching and also in react

caustic concentration.
v Reuses bleach wash water for scouring.
¢ Reuse watcr-jet loom wash water for desiring.
v Recycle kier drains 1o the saturator

»  Final Rinsereuseas Loading Bath for Next Lot

» Reuse of neutral inaction bath
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CHAR']‘I{B !"OR WATER RECYCLING & POLLUTION PREVENTION IN
TEXTILE INDUSTRIES AND MODEL ACTION PLAN

QullitLl_’Q[Mlltlt‘_i_‘s_lj_lﬂ)lsrhﬂ rge of Treated Effluent
| parameters mbnh:! sonree Actlon Plan Target Date for
A 0 )
| camplefion
i Improvement 4
' SIS WL bl B
[ o Prereatment  (Scouring o Use enzyme base scouring treatment instend of Nat Applicatie
i / Bleaching & Reactive Dyeing conventional process —
o Maintain  pH a4t primary [ o Replace sodn ash by liquid alkal
collection tank o Install pH sensors a1 Primary collection tank [0 mainfain € heeking manually
| desired pH to select the dise
o Maumtain pH at biological tank by senst rs/auto dosing Not applicable
R R | System for pl1 control e 1 ]
| TDS o Optimize salt &  Soda [ o Select Low Salt Dyes Already complying
consumption during dyeing o Usc own smart method(graphical)for salvsoda ' Already complying
' s Recycle salt in liquid form consumption _
o Recycle salt from RO Reject water by using Nano filter Not applicable i
: our case |
r-_— - _—“ y e A T .‘T_ _";j com Iying
| TSS s+ Pretreatment (Desiring, | & Optimize concentration of chemicals during provess “::: fpp;kzb{f
Scouring & bleaching process) |« Use enzyme base process & reduce cotton Muffn effluent (o Lopticable
o Improvements in  primary | ¢ Incrnal recycling of effluent at pretreatment process
treatment at ETP o Implement system of treat ability study once in a day & |Already mmp'!'"'ii
I o Improvements in  bio follow same concentration / dosages for the day at primary !
logical treat mental ETP treatment. Clean chock-ups at primary clarifier to get best |
outputs ] .
; . Not applicable in
. mtg:ize MLSS / MLVSS at a eration tank & maintain mF:r pisoet
As low as possible. Remove dead hu‘»-mass on regular basis Not applicable in |
Clean dead bio-mass from corners ol tank our case
|
|+ Maintain DO by auto control system. WE W
| COD/BOD o Select chemicals with low COD | Implement CMS & test every input chemical for COD
«  Remove chemical & biological | ¢ Give proper Primary treatment (treatability study) & Already complying
sludge on regular basis. maintain health of biomass for better results scablen
. - : i a |
«  Avoid mixing of sludge with . Maintain DO by auto control devices. Follow maintenance | NOf :ﬂl:lciae
| Treated effluent. Chart for ETP with full efforts. [ 330D
| TAN +  Reduce/Avoid use of below | e Implement CMS system e )
chemicals «  Useethylenc Oxide condensale detergents Already complying
Avoid sequestering agents containing EDTA | Already complying

Urea avoid using any process
(color dissolution during dyeing
& printing.

Sequestering agents like Amino-
| poly-carboxylic acids, ¢
e!hyleﬂe-diaminc-letra-acctic
acid(EDTA) and ethylene-tri-
amine-penta-acelic acid

.

o Use Reactive dyes with High exhaustion dyes

e Give Anserobic treatment followed by Aerobic treatment

o Maintain correct DO level(3PPM)

o Remove dead biomass regularly from Biological tank

o Preferably go for biological treatment followed by

Already in USE |I
Not applicable in '
our case
Not applicable in
our case

our case

Not applicable in
our case

chemical flocculation. This will remove maximum dead

bacteria. Check MLSS/MLVSS in biomass tank

specifically at

Not applicable in |

|
|

"
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/ CHARTER TOR WATER RECYCLING & PO
FEXTILE INDUSTRIES AND MO

[ (WIPA), wre widely wed in |

AC TION PLAN

Varienrs portions of setation iank (comnees where daad

Barferin COnCEnTimiom it Mere

[ (1 TION PREVENTION 35

industry
e Dotergents contaming APEO o lake precmmions fhat Biemnans 15 ted getteng riraed with Alrendy complying
o Aveid  soomnng 1 cleaning srented efMuert & 1 atwrys free from baoams
chemiculs comtaining  quattet | ¢ heck working of PSE & AL b & (e precaitymary Already comphying
nary ammoniurn compounds sctions as par muntesance chan
o Heduce comsumplion of caustic | ¢ If required can give advanced crodalion process refons it apghic abhe m
in pretreaiment & go for I discharge of treated effluent oy (49
| f nrymatic process i o - _ L i
Prosphorus | ¢ Conventional processing leads fo | ¢ Stop comsumption of Ao dyes m dyeing & printnt Wiveady compbyoms,
vellowish brown flnd | (nont wwing 220 Byesy
generation which can be reduced : o Always prefer High Exhaustion / Fixation dyes Aleeady comphying
by enzymatic processimg  This | . - — ) 0042023
’ o Implement CMS m uction -
also reduces the IptMlblll’!y in “‘:ﬂmwr I’:S s gnfian primary eaAment song Aoty cormphy 02
generation of alkaline effluent with Mm‘ agent
o Pectinasesare & @O0 O |, Vuntain MLSS / MLVSS im biological proce: e m",:
W at  breaks down o Removal of dead biomass from tank ‘ smphying -
pectin, a polysacchande found in | cpecy correct working of PSFIACF ot apphicable
plant cell walls, through hydro |, can add oxidation procasma(x.lﬂ-iz(bfﬂm‘ioﬂ /) for
Iy octions Selected efflucat
s Proteases enzymés arc nvolved
in digesting long protein chains ]
in to shom defragments by
Link am in acid residues
| I
—— o P i
In short, to maintain all parameters in treated efMuent, one must follow
e Chemical Management System. (CMS) .
o Best Management Practices (BMP) |
+  Bare Mimmum Technology(BMT)
o Mostimportant point is 1o follow mainienance chart at ETP very vigorously L
e —
'| Company details
"Company Name & s Ram Kishan & Co.
' prr. F}tl)l No 499, Phase - 11, HSIIDC, Barhi Soncpal. Haryana-131101
| - T OR0003) JEE——
" Comact person Name& ' F Mail deepakk 10842 gmail.com T Contact No - 9899032024

! Contact details .
e Basic details Asper consent Actual as on Date g
Fresh Waler Consamption{M /Day) 100 KLD 8065 KLD
" Effluent Generation (MY/Day) 100 KLD 50-SSKID
'W'ﬁk‘ki"?wm_‘ o -
&b nal L
|' broduct details  (Woven, Hoswery, 1 = K e - —
Non-woven) Cotton  dominant/ Cotton Fabric Cotton Fabric
Polyester dommant/Others ‘

T
r Company Seal ‘
|

Designation

[ b’/ | Date

[ Name -al.'ngnaiure ﬁ)ccpak Goel

Tartner
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6. Summary of the Charter
The Charter is focused on savings in C hemical Consumption & Natural resou

(‘l-lAR'l“li_R‘ .F()R WA I‘l:ll ﬁ".@ol,m(i & POLLUTION PREVENTION IN36
TEXTILE INDUSTRIES AND MODEL ACTION PLAN

rces as well as quality achievement

with optimum cost. Focuses dare as arc—

1) Saving in Water consumption

Q
0
o
o}
Q
(o]
o}

o O O O O

(o]

2) SavinginEnergyconsumption

e}
o}

O O O O

0

Water leakages
Use of running water in production house

Reduce over flow rinse during process & mo

Reduce MLR during process
Explore possibility of counter current washings in continuous process:

Internal reuse of water (selected processes)
Combine two processes as far as possible (Com
Combined Bio polishing & neutralization treatment etc.
Use pressure nozzle with spray for cleaning of printing
screcns(insteadoﬂowpressurewaterpipelinc)

Maintain Waterbalancesysteminfacility.

Autocontrolof waterinurinals.

Reuseof coolingwater.
Monitortheoreticaluseagainstactualuseof‘wmcr.

Rainwaterharvesting.
Systemtomonitor freshwaterconsumptionper

dify same by smart washes.

bined scouring & Bleaching,
..... )

kgof product

!etoreducepower&fuelconsumption

Modifyprocesscyc
( So[arenergy.windenergy.Co-

Generatepowenhroughnaturalrcsourccs
generationofpowerfromboilcrctc )
Reductioninstcamconsumptionbyheatrecoverysystem(hotdrain..)
Reductioninsteamconsumptionbytrappingsteamleakages.
Condensaterecovery&thennalinsuIationonhotwater,steampipelines.
Heatrecovewfromhotair(Chimneyofboi ler,DG setexhaustetc.....
Testingofsmokefromchimney&con firmproperboilerefficiency.

3) Savinginchemicalconsumption

o}
e}

o
o]
(o]

o

4) Increaseefficiencyofproductionhouse
0 Maintainexterna]parametersduringprocess.(Mainlaimemperatured r

Useproperdosagesassuggestedbychem icalsupplier.

Autodosingofchemicals
Imp[ementChemicalManagemcntSysteminfaci]ity.

Avoidleakages& spillagesofchem icals
ReuseofNPOchemicalsbacktoprocess.(

forfinishing chemicals.
RccoveryoI"chcmicalsgoingintodrain,(SaItrecovely,PVArecoveryfromsizing-

desizi|1gaclivity,Causticrecovery.Re-useofprinlingpastcfordarkshadesetc.)

Mercerizewashliquorinscouring,slandingbath

ingdyeing,durings

o)

tenterfinish, duringcuringetc.)
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TEXTILE INDUSTRIES AND MODEI ACTION PLAN

o Reducerework.

o Maintainchemicalconcentrationwit!
doseofacidcontrolledby pHsensor)

o Trainingtowork forceforbetteroutpit

I-.xplnn-pnsslhilil}inrccyclcpackingmalerial

\automode( pHneutralization

histher experience in this field. The
atcrrlmchafgcrlandthcchcm:caI
solid wastesandodors’.

This list is a dynamic & one can modify depending upon

rnnmcnlaIcnnccrninihclcxtiIeindlmryimlmumn.-ammmmfw

mainenvi
gy consumption, air emissions,

load it carries. Other important issues are cner,
whichcanbe reduced throughimplementationoftheC harter.

7{(

-
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AsiA ENVIRO LAB =

An 18O 0001.2016, 14001 2015, 450012018 & CPCB Govt. Recognised Lab

Lab - H1-837, Near Pofhtion Contro’ Board, RICO Induaiiial Acsa, Bhiwadl Disht Alwrar (P s Tan) 351019

— ﬁh._r@]?;ﬁ-zméz 096946600._22, Email nsln_-nv'm.fm gt rom, W_!t-siin m_ydm.wmo e

- Test Report -
[ Report No.: AEL/RKC/01062024/WW/01 | " Reporting Date ; 10/06/2024 |
[ Issued to: T Sample I'd {AEL/RKC/010624/WW/01 |
M/s Ram Kishan and Company Date :01.06.2024
Plot No.-499, HSIIDC, Phase-11, Barhi, Sonipat- | Perlod of testing :01.06.2024 to 10.06.2024
131101, Haryana J
SAMPLE PARTICULARS:
Type of the Sample Untreated Effluent Water Sample |
' Date of Sample Receiving 01.06.2024 —~
Point of Sample Collection From ETP Inlet
| Sample Collected By Customer
Purpose of Analysis Monitoring
TEST RESULTS:
Sr. No. Parameters Results Test Protocol
Unit
1 pH - 6.77 APHA 234 Ed. 4500 H B
2 Chemical Oxygen Demand(COD) mg/l 1687.0 APHA 23 Ed. P-5220 B
Bio-Chemical Oxygen Demand 3025 (P-44
3 | (BOD) at 279C for 3 days mg/l k560 el ey
4 Total Suspended Solids mg/ 346.0 APHA 23rd Ed. 4500 H B
5 Oil & Grease mg/l 16.3 15-3025 (P-39)
6 Total Dissolved Solids mg/I 2520.0 APHA 23 Ed,, 2540 C
-
Che By

Note: 1. The 1esull listed refer nnly to the te«ted samples and applicable parameters,

2. 58018 will be de sl uywd Ana pionth from the date of lasae of test certificate.

3. Any com phaints about this repart shold be communicated within 7 dayz of lusué of this repert

4. The repart Is Not to be reps wduced-wholly or In part and can Not be used asan evidence In the Court of law and »)
Media willsut gur spesial permission In wiling,

vould Not be used In any advertiing

e




ASIA ENVIRO LAB 1

An 18O 0001 2015, 14001:2015, 450012018 & CPCB Govt Hér o

Y Ml aed v ETY 11 Pl

Lab « H1-837, Naar Pofiytion Control Beard, RICO Industdal A sa, Bhiwad, Dish Alwar (Poafsttany 31019

P No. - 01433204022, 09804668022, Emal  palnenvirolah

iyl com, Webalte - www nsinanvicAab com

Test Report
| Report No.: ABL/RKC/01062024/WW/02 |  Reporting Date: 10/06/2024 |
ssued to: T [samplerd AEL/RKC/010624/WW/0Z |
M/s Ram Kishan and Company Date 101.06.2024
Plot No.-499, HSIIDC, Phase-11, Barhi, Sonipat- Period of testing :01.06.2024 to 10.06.2024
131101, Haryana -
| SAMPLE PARTICULARS:
Type of the Sample Treated Effluent Water Sample
Date of Sample Receiving 01.06.2024
Point of Sample Collection From ETP Qutlet
Sample Collected By Customer
Purpose of Analysis Monitoring
| TEST RESULTS:
Sr. Standard
5 Parameters Unit | pesults | Limitas per Test Protocol
' HSPCB
1 |pH - 8.02 6090 | APHA 23 Ed.4500HB
2 | Chemical Oxygen Demand(COD) mg/! 619.0 1400 APHA 23 Ed. P-5220 B
" Bio-Chemical Oxygen Demand mg/l | 2567 500 15-3025 (P-44)
(BOD) at 27°C for 3 days
4 Total Suspended Solids mg/| 127.5 1500 APHA 23rd Ed. 4500 H B
5 Qil & Grease mg/l 52 15 15-3025 (P-39)
6 Total Dissolved Solids mg/I 2169.0 2100 APHA 23~ Ed.,2540C

Remark-N.S.-Not Specified, Standard Limits are given as per consent (Barhi [ndustrial Area, Sonipat)

Checklld B
3 y

Note: 1. The resull Jisted tefer only Lo the ted samples and applicahle parsmeters.
2.Sommpte will be destioyed one month from the dale of isie of test certifivate.
i:::r .-;;2;‘1.:: ah .‘; thic r;spor:;! ! be cornmunicated within 7 days of {swue ol this report

n ot to be repi -wholly or in part and : o
Iicdil'htiﬂ!-)twspni-ﬂp-mni:!--ninwn?;ibg. part and can Not be us=d as an evidence In the Court of law and should Not be used In any advertising

|



3 Lab - H1-837, Naa* PotL 1

| _,A-"_'_‘_'_-__—_——_‘_' - - - -
- Ph. No £ 01493.264022, 00604666022, Emalil :

__‘__,_....-—,_._.-———'—'_"__._ - - 2 N ——
Test Report

“Report No: AEL RKC/02092024/WW/01 |
S

~ Credrol Board, RICO Indushiial Area, Bhiwad], Ditt Abwar (P4, Tan) 301019

ASlA ENVIRO LAB .

(An 10 9001 2015, 14001 2015, 45001.2

018 & CPCB Govt Rezrgnisad Lab

L5 tirmes. ETIVETP Pland Cpefate Erib e MO

s"ﬂf.-r_witolnh@qmsﬂ com, Wehaits - warw aciaenviridab com

- e ——
‘Reporting Date : 11/09/2024 |

Che Y

Jesued tO: sampleI'd {AEL/RKC/020924/WW/01 |
M/s Ram Kishan and Company Date :02.09.2024 *I
plot No-499, HSIDC, Phase-11, Barhi, Sonipat- Period of testing :02.09.2024 t0 11.09.2024 :
131101, Haryana
e
SAMPLE PARTICULARS: ______,-—————————-——___f_‘_———__———
of the Sample Untreated Effluent Water Sam Je
Date of Sample Receiving 02092024 |
point of Sample Collection From ETP Inlet |
| Polnt 01 <
sample Collected By Costolsl ]
purpose of Analysis Monitoring_______——————
--._-_'____-_-___ /
TEST RESULTS:
Sr. No. Parameters Results Test Protocol
Unit
1 |pH 6.47 APHA 23 Ed. 4500 HB
R LS
2 | Chemical Oxygen Demand(COD) mg/l 1466.0 APHA 23 Ed. P-5220 B
Bio-Chemical Oxygen Demand s AQ
3 (BOD) at 27°C for 3 days mg/! 587.0 15-3025 (P-44)
4 Total Suspended Solids mg/1 278.0 APHA 23rd Ed. 4500HB
| % e
5 | Oil & Grease mg/1 133 15-3025 (P-39)
6 Total Dissolved Solids mg/1 - 23520 APHA 23 Ed,, 2540 C

Note: 1. The result listed refer only to the testd samples and appli
l e pplicable J
i ::a-;jl mlll‘ln degtigyed ona menth [rom the dalri:)fh we J&:ﬂl}:::ﬂ'm
x Tb: r.:o';(ilr:::;;?;;md ‘;‘ ’:'I;e communicated within 7 days of issué of this report
- Th ued-w! or '
ST nd N e mitf-r,m partand can Not be used as an evidence In the Court of law and sh .!d Not be us=d in any advertising
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ASIA EMVIRO LAB ..

+4001-2015, 45001:2018 & CPCB Gust Recogneed Lab
" COgrge: )

0 Marddactun

PIATE Dlan Operaten Pollutor $IOC, £

.........

w40

Lab - H1-837, Near Poll. €O Industrial A28, Bhiwadi, Diall Abwsr (P " an)
e I i ————— s = '-”'r?’lifﬁg
ph. No. : 01493-204022. 0965_){566-::22. gmall : | asiaenvirolé! igmail o, Welsile PSRN

v Comtrod Boerd, RIi

“AEL/RKC/020924/WW/02

:02.09.2024
02.09.2024 to 11.09.2024

jssued 10
M/s Ram Kishan and Company
No.-499 HSIIDC, Phase-Il, Barhi, Sonipat-

plot
01, Haryand

SAMPLE PARTI

pe of the Sample Treated Effluent Water Sample _
pate of Sam Jle Receiving 02.09.2024 i
point of Sample Collection rrom ETP Outlet |
sample Collected B Customer '
purpose of Analysis Monitoring

TESTRESULTS:
— T | @ ndard /
Testprotoml ;'

A Unit | Results | Limitas per
HSPCB /
HA 237 Ed. 4500 HB

No.
________/_________-________-_________..-———-
1 pH - 7.59 6.0-9.0 AP
2 Chemical Oxygen Demand(COD] mg/] 523.0 1400 APHA 23rd Ed. p-5220B
Bio-Chemical Oxygen pemand
3 mg/! 187.7 500 15-3025 (P-44)
(BOD) at 270C for 3 days
-——'-'-- = __._-——'__'_'—_._.-——_'-—.-_-____——"-'-___'
4 Total Suspended Solids mg/l 94.2 1500 APHA 23rd Ed. 4500HB
[ ________--______.._-________.___—-—-
5 | Oil & Grease mg/! <4.0 15 15-3025 (P-39)
_._-—-—'—__ = s __——"-.-_-_,_.——-'_'-__-________-_-——'—'__—_
5 | Total Dissolved Solids mg/] 1977.0 2100 APHA 231 Ed.,2540C
. Y -—'—'-._.-—_-_._—--'-__-
Remark-N.S.-Not Specified, Standard Limits aré given as per onsent (Barhi Industrial Area, Sonipat)
ch y

HomLTurcu.um-duf«mewmn

;in; e will be drstsuyed one meeth from
y Coee lai 0
Flaints wbout this W.dﬁ.ufi;‘g:: r!'-ulri;;;cd witkin 7 da,:‘n‘ lssue of this report
part naHubcm:-:!u:auﬁlmulnducfnutul’hwud:* -ddNotbcuuduunylduﬂ' ing
1%

:.'!'dh!rq;oﬁb Mot to be reprodu
umll-m{wqwhlpumh\i-m In writieg
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|Borewell detalls in kid

Readingto | Monthly consumption

uction
Averageperday Aver
e | Average per day water |Aver; d Y INKG
FROM BOREWELL Water consumption inc boller __J-I;Eb‘m_l:r]___ Uud.iﬂ. :: pot S0 peR o2 1290
46992 1448 29 | 3 —— - dction Jre aul:'
64.38
51109 1311 = 33 a2 1
55.55 11 54 43 ﬂm
52410 1301 59.13 11 ® 7l 1395
53806 1396 69.8 13 59
54886 1080 54 10 M
55879 993 52.26 10 42
1 __-_119_1.6?5 | | 077 11 i [
=

For RAM KISHAN & CO.

/ Partne

o details in kg

water
ction
|
- e
____._.--—""3-9':_—_——
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VAKALATNAMA

BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 622 OF 2024

IN RE:-

VARUN GULATI ...APPLICANT
VERSUS

STATE OF HARYANA & ORS. ...RESPONDENTS

KNOW f\LL to whom these presents shall come that I/We, undersigned the above named do hereby

appoint.

SIDDHARTH BATRA (P/1083/2004), ARCHNA YADAYV (D/1837/2020), SHIVANI CHAWLA (D/2233/2019),
CHINMAY DUBEY (D/8141/2021) & RHYTHM KATYAL (D/3528/2022);
Advocates
Satram Dass B & Co., 8A, Sagar Apartment, é Tilak Marg, New Delhi-110001
Mob: 988888 4445, Email: siddharth.batra@satramdass.com
(hereinafter called the advocate/s) to be my/our Advocate in the above noted case and authorize
him: -

To act, appear and plead in the above-noted case in this Court or in any other Court in which
the same may be fried or heard and also in the Appellate Court including High Court subject fo
payment of fees separately for each court by me/us.

To sign file, verify and present pleadings, appeals, cross-objections or petitions for executions,
review, revision, withdrawal, compromise or other petitions or affidavits or other documents as may be
deemed necessary or proper for the prosecution of the said case in all its stages subject fo payment
of fees for each stage. To file and take back documents, to admit and/or deny the documents of
opposite party. To withdraw or compromise the said case or submit to arbitration any differences or
disputes that may arise tfouching or in any manner relating to the said case. To take execution
proceedings. To deposit, draw and receive monthly cheques, cash and grant receipts thereof and to
do dll other acts and things which may be necessary to be done for the progress and in the course of
the prosecution of the said case. To appoint and instruct any other Legal Practitioner authorizing him
to exercise the power and authority hereby conferred upon the Advocate whenever he may think fit
to do so and to sign the power of attorney on our behalf.

And I/We the undersigned do hereby agree to ratify and confirm all acts done by the
Advocate or his substitute in the matter as my/our own acts, as if done by me/us to all intents and
proposes. And |/We undertake that I/We or my /our duly authorised agent would appear in Court on
all hearings and will inform the Advocate for appearance when the case is called. And I/We the
undersigned do hereby agree not to hold the advocate or his substitute responsible for the result of
the said case. The adjournment costs whenever ordered by the Court shall be of the Advocate which
he shall receive and retain for himself. And I/We the undersigned do hereby agree that in the event of
the whole or part of the fee agreed by me/us to be paid to the advocate remaining unpaid he shall
be entitled fo withdraw from the prosecution of the said case until the same is paid up. The fee seftled
is only for the above case and above Court. I/We hereby agree that once fee is paid, I/We will not
be entitled for the refund of the same in any case whatsoever and if the case prolongs for more than
3 years the original fee shall be paid again by me/us.

IN WITNESS WHEREOF |/We do hereunio set my/our hand fo these presents the contents of which have

been understood by me/us on this4.4..day of.fvbé&é:'.‘.?mzs
Accepted, identified and ceriified subjected tc fhe terms of the fees.

55, At~

[SIDDHARTH BATRA] [ARCHNA YADAV]
[SHIVANI CHAWLA] [CHINMAY DUBEY] & [RHYTHM-fcAT Aty
AAviAA~s~tAan
.~ Ram Kishan & Co.
© Piot. No. 499, Phase I, Barhi indusiriel
Area, Barhi Sonipat, Heryene-131101

45 16
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LASUBSASN
GOVERNMENT OF INDIA ~#==—"~

Tt
4 R | Deepak Goel
&9 99 / Year of Birth ; 1984

e

For Ramxl(;sgja\? & Co. /
JA
|

3 L /VPanDGf

Ram ilshan & Co.
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Vijay Kumar <vijay.kumar@satramdass.com>

SATRAM DASS B & CO.
ADVOCAT

Advance service copies of short reply on behalf of Respondent Nos. 29, 46, 49, 60,
74, 89, 92,103 & 106 in O.A. No. 622/2024 titled as 'Varun Gulati v. State of Haryana &
Ors.'

1 message

Vijay Kumar <vijay.kumar@satramdass.com> Mon, May 12, 2025 at 4:19 PM
To: Mansi Chahal <mansichahal104@gmail.com>, Varun Gulati <jansewajanhit@gmail.com>
Cc: Shivani Chawla <shivani.chawla@satramdass.com>, Chinmay Dubey <chinmay.dubey@satramdass.com>

Dear Sir,
PFA.

Advance service copies of short reply on behalf of Respondent Nos. 29, 46, 49, 60, 74, 89, 92, 103 & 106 in O.A. No.
622/2024 titled as 'Varun Gulati v. State of Haryana & Ors.

Kindly treat the same as Proo

E Paperbook -NGT REPLY- R46 Ram
Kishan_Redacted.pdf

E Paperbook -NGT REPLY-R29 SUCH
EXPORTS_Redacted.pdf

E Paperbook -NGT Reply-R49 Natraj Home
Furnishings_Redacted.pdf

E Paperbook -NGT Reply-R92 Papcoat_Redacted.pdf

E Paperbook- NGT Reply-R74 Spectrum
Washing_Redacted.pdf

E Paperbook- NGT REPLY-R106 SHREE KRISHNA
BUTTONS_Redacted.pdf

E Paperbook-NGT Reply-R60 Magnet
Industries_ Redacted.pdf

E Paperbook-NGT REPLY-R89 PAXY
CHEM_Redacted.pdf

E Paperbook-NGT REPLY-R103

DAYANIDHI_Redacted.pdf
f of service.

Regards

Vijay Kumar
Office Manager

https://mail.google.com/mail/u/0/?ik=be19cfae8d&view=pt&search=all&permthid=thread-a:r-7393942370624031421&simpl=msg-a:r-40775715472295.... 1/2


https://drive.google.com/file/d/1T_AYzLNiSY2D6kWENgSZ9Bd1PRj6ZSmF/view?usp=drive_web
https://drive.google.com/file/d/1RQb-L0oVGTV3jzQnkaaAum7pw0kK55Ch/view?usp=drive_web
https://drive.google.com/file/d/13g17RkYcBjEJ1sVKKmor0kFt66V15Yq3/view?usp=drive_web
https://drive.google.com/file/d/1kY766B1kfjKMD_Iijm6usYfFA6ykqPLS/view?usp=drive_web
https://drive.google.com/file/d/1Mrr7gfZXLPpTXTL8sgi8hLaL3lj-F2rK/view?usp=drive_web
https://drive.google.com/file/d/1_c5i7jvaYDOx26wQw8_dqnI3enEwQeuD/view?usp=drive_web
https://drive.google.com/file/d/1W5HSe9WgPTNQPqASTAAl3cNvbPWDAQLs/view?usp=drive_web
https://drive.google.com/file/d/1p2Ctz-GpdtkhYgPmrcWA0gOU700dvlQL/view?usp=drive_web
https://drive.google.com/file/d/1PeeJNirGOskBUB3ev7VIHdjys5dmQJez/view?usp=drive_web
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